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(c) if so, whether any action will
be taken to guarantee the payment of
minimum wages to the workers con-
cerned?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) to (¢). The information
is being collected and will be laid on
the Table of the House when received.,
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Railway Officers sent to Phillipines

3657. SHRI N. DENNIS: Will the
Minister of RAILWAYS be pleased to
state: s

(a) whether officers working in
Zonal Railways were sent to Philli-
pines during 1978-79 period;

(b) the departments of Railways
from which these officers were sent;

(c) whether seniority was maintain-
ed in selecting officers for guch assign-
ments; and

(d) the basis on which the selections
were made?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHR]
MALLIKARJUN): (a) Yes.

(b) Mechanical Engineering.

(¢) and (d). The selection of officers
for such assignments is made keeping
in view strictly the job requirements
and Officers’ suitability therefor.

Recruitment Rules for the Employees
of Sucheta Kripalani Hespital,
New Delhi

3658. SHRI DILIP SINGH
BHURIA: Will the Minister of
HEALTH be pleased to refer to the
reply given to Starred Question No.
471 on the 22nd March, 1979 regard-
ing recruitment rules for the employ-
eeg of Sucheta Kripalani Hospital,
New Delhi and state:

(a) the ]atest progress about the
framing of recruitment rulegs for the
Group C & D categories of the em-
pPloyees in the Sucheta Kripalani Hos-
pital, New Delhi; and

(b) whether Government propose to
introduce selection grade in respect
of these categories of employees amd
if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a)
Recruitment Rules for 28 Categories of
Group ‘D’ posts covering 542  posts
have since been finaliseq and notified.
Recruitment Rules for 39 categories of
Group ‘C’ posts covering 395 posts
are being processed in consultation
with the Department of Personnel
and Administrative Reforms.

(b) Yes.
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